
224

S
tate F

in
an

ces: A
 S

tu
d

y o
f B

u
d

g
ets o

f 2008-09

S
tatem

ent 48: D
ebt/Interest  R

elief availed by eligible S
tates under D

ebt C
onsolidation and

R
elief Facility recom

m
ended by Tw

elfth Finance C
om

m
ission

 (A
s on 30.08.2008)

(R
s. crore)

S
tate

2007-08

D
ebt R

elief
Interest R

elief

1
2

3

I.
N

on-S
pecial  C

ategory

1.
A

ndhra P
radesh

703
527

2.
B

ihar
–

258

3.
C

hhattisgarh
93

66

4.
G

oa #
20

15

5.
G

ujarat
472

357

6.
H

aryana
97

60

7.
Jharkhand *

–
81

8.
K

arnataka
358

279

9.
K

erala
–

142

10.
M

adhya P
radesh

363
279

11.
M

aharashtra
340

202

12.
O

rissa
382

184

13.
P

unjab
86

125

14.
R

ajasthan
309

183

15.
Tam

il N
adu

263
191

16.
U

ttar P
radesh

1,064
820

17.
W

est B
engal

–
–

II.
S

pecial  C
ategory

1.
A

runachal P
radesh

20
15

2.
A

ssam
105

28

3.
H

im
achal P

radesh
45

32

4.
Jam

m
u and K

ashm
ir

–
–

5.
M

anipur
38

3

6.
M

eghalaya #
15

11

7.
M

izoram
 #

13
10

8.
N

agaland
16

11

9.
S

ikkim
–

–

10.
Tripura

–
16

11.
U

ttarakhand
9

7

A
ll S

tates
4,812

3,903

#
:

C
onsolidation effective from

 2006-07.
‘–’ : N

ot applicable/N
ot available.

*
:

C
onsolidation done w

.e.f 2007-08 as F
R

L enacted in 2007-08.
S

ource: M
inistry of F

inance, G
overnm

ent of India.


